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French and Dutch Archaeological De­
partments carried out in Indo-China 
and Java? '

Dr. M. M. Das; The reconstruction 
means new buildini? with new materials. 
So far as the Archaeological Depart, 
ment is concerned, it is  against  the 
policy of the Department to rebuild 
them with new materials.  We are 
only to maintain them as they are.

P. A. C*8 Ninth Report

♦251. Shri Morarka: Will the Minis­
ter of Defenee be pleased  to  state 
whether Government have taken any 
steps for the carrying out of periodical 
stock verification of security stores as 
reconimencted by the Public Accounts 
Committee in their Ninth Report?

The Minister of Defence Orgranisa- 
tion (Shri Tyagi); Yes.  The Ministry 
of Defence has drawn the attention of 
the Service Headquarters, the Director- 
General of  Armed  Forces  Medical 
Services and the Director-Cxeneral of 

Ordnance Factories to the observa­
tions of the Public Accounts Commit­
tee in this regard and has impressed 
upon them the necessity for ensuring 
that formations subordinate to them 
carry" out stock-veriflcation of stores 
in strict compliance  with  the rules 
and  regulations  in  force  on  the 
subject.

Shri Morarka: May I know whether 
it is a fact that in the Navy,  this 
check could not take place for two or 
three years owing to the paucity of 
staff?

Shri Tyagli I am sorry I have no 
information ready at hand  on  this 
question.

Shri  Morarka:  What  steps  have
Government taken or are proposing to 
take to ensure that in  future  such 
checking takes place every year re­
gularly and scrupulously, because, it 
is reported that sometimes verification 
certificates are issued without actual­
ly verifying the stock?

Shri Tyagl: In  this  connection.  I 
may inform the House that the rules 
are quite detailed. There are detaiU 
ed rules about periodic verifications. 
The only action that Government have 
recently taken is to emphasise this 
rule, and the rules are quite sufiicient 
to guarantee correctness.

Shri Morarka:  May I  know  the
interval during which this  verifica­
tion is made—every year, biennial, cr 
every six months?

Shri Tyagi: It differs according to- 
the stores and the various establish-* 
ments. In some cases, it is monthly,, 
and in some cases it is half-yearly.

Missionaries

*253. Shri Sarangadhar Das: Will 
the Minister of Home Affairs be pleas­
ed to state:

(a) whether it is a fact that certain 
Lutheran and Catholic Missionaries are 
carrying on propaganda in their par­
ishes in Sundargarh District, Orissa,, 
for the amalgamation of this district 
with Bihar with the ultimate objective 
of establishing the Jharkhand State; 
and

(b) if so, the steps taken or pro­
posed to be taken by Government to-
stop such political activities on the part 
of the.*?'" Mis.sionaries?

The  Deputy  Minister  of  Home 
Affairs (Shri Datar):  (a)  Govern­
ment have no information.

(b) Does not arise.

Hoistino op Pakistani Flag

*255.  Shri  KrishnacharyA  JoshI:
Will the Minister of States be pleas­
ed to statp*

(a)  whether Government had asked 
the Government of Hyderabad to sub­
nut a report regarding the hoisting of 
Pakistani National Flag  in  various 
places of Hyderabad; and



33r Oral Answers 22 NOVEMBER 1954 Oral Answers 332

(b) If so, whether a report has since 
been submitted by the Government of 
Hyderabad?

The  Deputy  Minister  of  Home 
Affairs (Shrl Datar): (a) and (b). It 
has not been found necessary to ask 
for a report as the Hyderabad Gov­
ernment have been throughout keep­
ing the Government of India inform­
ed of the occurrences  in  the  State 
from time to time.

Shri Krishnacharya Joshi: May  I
Icnow how many persons have  been 
arrested in the Hyderabad  State  in 
this connection and whether the arrest­
ed persons were Indian nationals  or 
Pakistani nationals?

The Minister of Home Affairs and 
States (Dr. Katju):  A lar̂e number
had been arrested, but as to details like 
precise number, I would ask for notice.

Shri Krlsnacharya Joshi: May I know 
what  action  the  Government  of 
■Hyderabad have taken  against  the 
arrested persons?

Dr. KatJu: They detained them, and 
are going to prosecute them and tnke 
other necessary action.

Shri  Krishnacharya Joshi: May I
know whether it is a fact that Pakistani 
flags were found in possession of the 
arrested persons?

Dr. Katju: That is the matter under 
investigation.

Shri Mohiuddin: May I know whe­
ther any communal organisation has 
been  found  to be connected  with 
these incidents?

Dr. Katju: It will not be  in  the 
public interest to answer these detail­
ed questions.
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The Parliamentary Secretary to the 
Minister of Education  (Dr.  M.  M. 
Das): (a) Yes.

(b) to (d).  A statement is laid on
the Table of  the Sabha. [See Appen­
dix II, annexure No. 10.1

Loan to Agriculturists

*259. Shri Bibhuti Mishra: Will the 
Minister of Finance be pleased  to 
state:

(a) the amount  given  to âfricul- 
turists by Reserve Bank in 1954 so 
far;  through various State  Govern­
ments as medium-term loans; and

(b) whether any scheme has  been 
formulated by  the Reserve Bank to 
supply money  to the  agriculturists 
without intermediaries?

The Deputy Minister  of  Finance 
tShrl A. C. Guha): (a) Only by a rcccnt 
amendment of the Reserve  Bank  of 
India Act, the Reserve Bank has been 
authorised  to  make  medium-term 
loans and advances  for  agricultural 
purposes. These loans and advances 
are, however, to be made to state Co­
operative Banks on the guarantee of 
State Governments, but not to State 
Goverftments themselves. One appli­
cation for such loan has been received 
so far and is being considered.




